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RAJYA SABHA

Wegnesday, the 11th July, 1979|120
Asadha, 1901 (Saka)

The House met at eleven of the
clock, Mr. Chairman in the Chair,

ORAL ANSWERS TO QUESTIONS
Rise in Sugar [Prices

*4], SHRI NARASINGHA PRA-
SAD NANDA:}
SHRI JAHARLAL
BANERJEE:
SHRI ARVIND GANESH:
KULKARNI:

Wil} the Minister of AGRICUL-
.TURE AND IRRIGATION be pleased
’0 state:

(a) whether Government are aware
of the steep rise in sugar prices fol-
lowing an jinternal agreement bet-
ween sugar producers in the private
ector and the cooperative sector to
-estrain release of sugar to the mar-

" ket; %

(b) whether Government propose

to take any steps to discipline the

sugar industry and to bring down
the prices; and
(c) if so, what are the details

thereof? ]

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) to () A
statement is laid on the Table of the
Sabha.

Statement

(a) to (¢) With the coming into
operation of decontrol of gugar from
16-8-1978 the sugar prices witnessed
a persistent declining trend and came
down to the level of Rs. 220/- to
Rs. 240/- per quintal in the prineci-
pal markets at the end of February
1979 from the range of Rs. 310/- to
Rs. 355/- per quintal prior o decon-
trol for free-sale gugar.

{The question was actually asked
on the floor of the House by Shri
Narasingha Prasad Nanda.
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.2_ The sugar industry in coopera-
tive, public and private sectors in-
troduced the monthly release system
from 1-3-1979 and thereafter the
prices glarteq firming up. By the
end of April, 1979 the wholesale
prices increased top the level of
Rs. 248/~ to Rs. 280/- per quintal
registering an increase of about
Rs, 34/- per quintal on an average.
To create 5 better balance between-
demand and supply and thereby to
maintain the prices at reasonable
levels, the Government took over the
monthly releases of sugar from June
5, 1979. -

3. Liberal sugar quotas were relea-
sed for the months of June and July
1979 at 5.25 and 5.40 lakh tonnes and
these are significantly higher than
the quotas for these monthg released
in the past. The comparative figures
of sugar quotas released for these
monthg during the last 3 yearg are
ag under:—

v I

(1akh tonnes)

1976 1977 1978 1999

June 2.95 3.25 3.61 5.25
July 2.85 3.25 3.71 5.40

4. Moreover, with effect from July
1, 1979 sugar factories have been re-
quired under statutory provisiong to
sell ang despatch a minimum of 20
per cent of the monthly quota in
each of the 4 weeks in a month to
ensure an even flow of sugar in the
market. -

5. The availability and prices of
sugar are under cofistant review and
further corrective measures would be
taken to maintain the sugar priceg at
reasonable levels.

SHRI ARVIND GANESH KUL-
KARNT: You need not worry to-
day. The House is very thin, They
are very much afraid of the Skylab.
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MR, CHAIRMAN: Mr. Kulkarni,
we will be the targets,

SHRI PRAKASH MEHROTRA: We
are safer here, Sir.

MR. CHAIRMAN: Let us gtart the
work, Yes, Mr. Nanda,

SHRI NARASINGHA  PRASAD
NANDA: The Agriculture Ministry
in ity wisdom decided to decon-
trol sugar and assured this House
that the price of sugar would never
exceed Rs. 2.70 per Kkilo. Ang Mr.
Bhanu Pratap Singh, the Minister of
State for Agriculture further assur-
ed ug that the day the price of sugar
per kilo increased beyond Rs. 2.70
per kilo, he wouli be prepared {o re-
impose control. Now, Sir, sugar is
selling in the market at the rate of
Rs. 3.20 to 3.50 per kilo. It is also
not available jn the market, Scar-
city conditiong have been created,
though the godowns of the sugar
mills are full with gugar. On the
one hand, the sugarcane growerg do
not get thei; remunerative price;
they have to sell their sugarcane at
the rate of Rs, 10 per quintal, On
the other hand, all the sugar mills’
godowns are ful} of sugar and in the
market you find that the sugar is
scarce. The dismal failure of the
Janata Government on every front,
including the sugar front, is so ob-
vious. Sir, people say that thig i5s a
traders' government. But unfortu-
nately, even the traders . . .

MR. CHAIRMAN: Why not put
the supplementary?

SHRI NARASINGHA PRASAD
NANDA: This is all necessary to
show how thig Government ig bung-
ling on every front and people feel
that there is no Government.

MR, CHAIRMAN: That is all

right. Thig introduction iz enough.
SHRI NARASINGHA PRASAD
NANDA: My question is whether

he will fulfil] the assurance given to
thic House and reimpose the control
since they are not able to control the
traders,
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SHRI BHANU PRATAP SINGH:
The Government have already taken
certain measures to bring down the
price of sugar. We have taken over
the power. We have ordered the
factorieg to gell so much of gugar not
only every month but we have now
also asked them to release at least
20 per cent of the monthly quota in
each of the 4 weeks. That power
has already been taken by the Gov-
ernment. We are also thinking to
place credit curbs on those factories
which fail to sell the quantities spe-
cified. But I would like to say a few
things. Firstly, the assurance wag to
maintain the price of the level of
Rs. 275 at the retail level. 1 agree
that in certain markets, the price is
above Rs. 275, and that iy why we
have taken these measures,

SHRI JAGJIT SINGH ANAND: In
which market is it Rg 2.75? Ig there
any place in Delhi where it is Rs. 2.75.
Even in Delhi it is selling at Rs. 3.10
per kilo,

SHRI BHANU PRATAP SINGH:
When I say many markets, I do not
mean only market in Delhi. I mean
the country ag a whole.

SHRI JAGJIT SINGH ANAND:
Sir, let him go to the Super Bazar in
the Annexe and find out.

SHRI BHANU PRATAP SINGH:
Well I have jlready conceded .

SHRI KALP NATH RAI: You
tell ug those places. .

MR. CHAIRMAN:
to him,

SHRI BHANU PRATAP SINGH: I
was only saying that there are mar-
ketg in the couniry, for example,
Delhj, West Bengal Assam and those
States in the North-East where gugar
ig selling at higher than Rs. 2.75.
But there are many places in the
country where it is gelling at much
less than Rs. 2.75

SHRI JAGJIT SINGH ANAND:
Which are those places?

Please listen
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SHRI BHANU PRATAP SINGH;
I will tell you. Please have the
patience of listening. In Ahmeda-
bad, the retai}l price is Rs. 2.70; in
Mysore, it is Rs. 2.65; in Bombay, it
ig Rs. 2.70; in Ahmednagar, it is
Rs 2.55. These priceg relate to 4th
July only. I am ftrying to explain
that this difference in price is mainly
due to . (Interruptions).

MR. CHAIRMAN: Let him reply.
You hear him first,

SHRI BHANU PRATAP SINGH:
Sir, this price difference ranging
from Rs. 2.75 to Rs. 3.20 ig mainly
due to difficulties in transport. In
Southem Indiz and in Western India,
the factories are finding it difficult to
transport sugar to consuming areas.
And, therefore, I have algy decided
that we will release more sugar in
North Indiz within a day or two to
take care of this situation. So, every
effort is being made. But it is not
that we are unaware of the gituation
or doing nothing about it. In fact,
I may also point out that yhile the
prices have risen ag compared to the
monthg of February and March the
Prices  taking the country as a whole,
are not very much higher than what
was visualised. In fact, prices in
February, March and April had gone
down g0 low that it would not have
been possible for the factorieg to pay
to the cane-growers if those prices
had persisted. But, at the same time.
We do not want those priceg to go
beyond a certain limit and we will

take all possible medsures to keep
the prices below that reasonable
level.

MR. CHAIRMAN: Hig supplemen-
tary wag different. He wantg to
know whether the Government will
impose control.

SHRI BHANU PRATAP SINGH:
In a way, the releageg are controlled.
The factories cannot hold back
thei, sugar. I'n fact, releases have
been very much increased. Sir, I
will read out gome of the figures
from 1978 onwards. In the month of
June, in 1978, the total consumption
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was 2.95 lakh tonnes; in 1977, 1t was
3.25 lakh tonnes; in 1978, it was 361
lakh tonnes,

SHRI JAGJIT SINGH ANAND:
Those figureg are already available
to us.

SHRI BHANU PRATAP SINGH:
In the month of June, when we re-
sumed the power to release, it was-
increased to 5.25 lakh tonnes and in
July, this hag been again raised to
5,40 lakh tonnes.

MR. CHAIRMAN: You put your
second supplementary, s

SHRI NARASINGHA PRASAD
NANDA: Sir, I lnew that the
Minister would not be prepared to
fuMil the gssurance which he had
given on the floor of thig House that
the moment the price of sugar ig in-
creased, he would be prepared to
cons1der the question of re-imposie
tion of control, In fact, he says
that there is some measure of control
in the release of stockg from the
mills and that this release system is
there, and that from 1st July, 1979,
the sugar factorieg have been reguir-
ed under the statufory provisions to
sell and despatch a minimum of 20
per cent and go on. I would like tor |
ask-—when this question of public
distribution system was - introduced
and Mr. Mohan Dharia came for-
ward with a big scheme, why was
it not considered necessary that
sugar should also be one of the
essential comomdities anq for that
reason control gag necessary and the
entire stocks was to be canalised
through the public distribution sys-
tem go that coaSumerg would get
sugar at a fair and reasonable price?
That is my second " supplementary,
Sir. . ,

SHRI BHANU PRATAP SINGH:
Sir, T would like to read out the
average prices of 40 markets in India.
These have ranged between Rs. 2.71
and Rs. 280 on an average. As I
have already conceded, in certain
parts of the country the prices are
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higher, But in March these were
Rs. 2.71, Rs, 2.77, Rs. 2.76, Rs. 2,76,
Rs. 2,76, Rs. 2.74, Rs. 277 and Rs.
276. No, these cannot be called
elarmingly high as compared with the
fevels which we had visualised. But
certainly this situation is due to Qiffi-
eulties other than the supply position
of gugar,

SHRI JAHARLAL BANERJEE:
8ir, I am sorry to say that as in the
other flelds the marketing of gugar
ig also non-cooperation with the
Government. Sir, I come from West
Bengal, There nobody can get sugar
at the rate of Rs. 3; not less than
Rs. 3.10 or Rs. 3.20. In view of the
fact thaet the coming rainy season
is well ahead and in view of the fact
that the State of West Bengal en-
tirely depends on sugar coming from
other States, will be make special
eare to see that it is made available
at Rs 2.80, s0 that the people in West
Bengal do not especially suffer?

SHRI BHANU PRATAP SINGH:
Yes. Sir, We are trying to get into
touch with the officers in Maharash-
tra who are dealing with gugar and
also with the officialy of the Rail-
ways to see that there is adequate
movement of sugar so that these
prices could be brought down in
West Bengal and other North-Eastern
States.

SHRI ARVIND GANESH KUL-
KARNI: Sir, may I know from the
Government whether what he has
stated ang the figures that he has
just now given in the House are
quite correct? We have got the ex~
perience of that also. But the prob-
lem is as he himself has mentioned,
that there is wagon shortage or ¢ome
such other shortages whereby the
consuming centres are not receiving
factories in Southern States, which
the supplies and the most difficult
.conditions are to be faced by sugar
‘have got ample stockg while the
markets in the northern Stateq do
‘not get that sugar. What T want to
know from the hon. Minister iz whe-
ther apart from appling, the ad hoc
'rmeasures, he would consider, once
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and for all—dufing the Congress pe-
gime it was not considered—that
there ig gsome rationality in fixing
the gugarcane price and the sugar
price. Unfortunately there i; no
rationality with the result that the
southern States are the sufferers
while the northern States are fatten-
ing their make up base and Shri
Bhanu Pratap Singh is a part of the
makeup base of the northern States,

They are very happy because their
electorate is there.

DR. V. P. DUTT: Gentlemen far-
mers,

SHRI BHANU PRATAP SINGH:
The thing is. . .

SHRI ARVIND GANESH KUL-
KARNI: No, no. I have not yet
finished, What I want to tell the
hon. Minister is that only when you
have some rationality in fixing the
price based on the recovery price of
sugar then only voll can come tc cer-
tain results which will be in the long
ferm interests. Are you aware that
because of these ad hoc measures and
rising prices at certain centres and
falling prices at certain other centres
there will be a sugar famine as I
envisage, because I am g sugarcane
grower. For the last 30 yvedrg it has
been geen that once in every two
years there is a sugar famime, You
can write it down znd see the position
again after two years if you are in
the Government then. So I want to
know

SHRI MANUBHAI PATEL: Sir,
Mr. Kesri is touching the feet of
Kamlapatiji. Is it in consonance with
the dignity of the House?

SHRI ARVIND GANESH XUL-
KARNI: I wanat to know very speci-
fically whether there ig any possibi-
lity of the Government applyineg a
rational formula which hag been
studied by wvarious commissions at
various t'mes. Secondly, the Minis-
ter hoped that wagons will be made
available. Even the Energy Minis~
ter and the Railway Minister cannot
have a common view. How will the
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Agriculture Minister get the wagons,
God only knows. There hag to be
some alternative arrangement here-
by the transport cost must be shared
by the Government or some other
organisation like the Food Corpora-
tion. My next point is: the Minister
said that 20 per cent of the sugar
quota has to be sold. There gre com-
pamnies, the co-operative sector and
also the consumer federationg who
think of the lapsed quotag and some
factoriey are making effortg to lapse
the quota whereby sugar releaseg are
very little or are not in the propor-
tion that the Government expects.
Instead of tightening the credit, the
credit must be made ample for them
to pay to the sugar cane growers.
Wagons must be made available and
lapsed quota must lapse completely
and new quotas must be issued on
behalf of the Government.

SHRI BHANU PRATAP SINGH:
First of all, T would like to gay that
the price of gugar is not yet control-
led although we are trying to keep
it within reasonable limits. As re-
gards the price of sugar cane, there
is a uniform mirnimum statutory price
applicable to factorieg throughOut the
country, .

PROF. N. G RANGA That is low.

SHRI BHANU PRATAP SINGH:
May be low or high; that is gnother
" matter, but it ig a fact that the Gov-
ernment of Indla has applieg the
same rule to all factories and there
js mo discrimhation between north
and south.

SHRI ARVINp GANESH KUL-
KARNI: Can they afford to bpay
sugar cane Drice?

SHRT BHANU PRATAP SINGH:
They can afford to pay if they realise
at least the cost . of production. 1
agree with you. If they cannot rea-
Jise the cost of production on those
prices which they have to pay to the
producers, they will suffer losses and
in the long run there may be diffi-
culties. Ag regards lapsed quota, we

[11 JULY 1979 ] to Questions . 1e

will take all possible measures to see
that there are no lapses and penal-
tieg prescribed will be applied to
them and in fact, we propose to take
more stringen measures and if it is
not due to the fault or any wicked
manoeuvre on the part of the facto.
ries and it is due to some gther rea-
sons, then we will have te take that
into consideration. We are trying
our best to solve g1l these problems
and we will consider ofher proposals
also to see as to what can be done
under the circumstances. One of tha

ways is to transport more sugar to-
wards the north.

ot ST wgQ ¢ HIAT,
7@ St 7 W 3@ wT ol
frd § SosT wEx ag & fF 220
wWE W WX X oww o oW,
g% JOY T@FT 300 WE @ W
g1 foe¥y ¢ w@ml ¥ faufy ag
g fF & Y m R gl
qEF E @ 10 9¥ 9 fFAy s|ga
SERCENICH ST el JEL
A g ! o worag & fe
TR g g 5 g g wm fer
t fr fael #1 20 wfomy Sega

g felgw && 1 Afew
greafawar o8 § 5 S 2w 8y
frd og v o @ & 1\ @
I, WX Og € F g ¥ T
SrEr g1 v 8, Witwid Sueew
w8, wfed N dew § s
e & Gy wrEr § OF fear §
R IR Maw A gL E 1

DR. BHAI MAHAVIR: He is give

ing the answer. He will put the ques~
tion later on.

-

ot e wgder ¢ Gar € fF
W4 % 9ANY qEifer § W
#! Gg GEEHT a9 aF Sul WG A
g5 | ‘

PR , N S -0
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.MR, CHAIRMAN: Yoy put the

supplementary.

oY weTH AL : A F Tg
WA 9Ra g f5o® PR W
g #fee epdlw W qur W
Mg § 3 fFom ww W@ wFE
£ v = N feww g
X ?

MR. CH.AIRMAN‘ You also can be

briet.

e v ”

off W s g ¢ G F
§ ag wen wgar g & #fse
AT 99 w9 gt e
& < fogei w0 sga satar  SwAT
E s ok ag g f& F
Rl & T A Fwe oA T
T GRA | (Interruptions) €Y T
wifag mqﬁwaﬁaraﬁ T
: Y

s ¥ § wg w far ang,
| R e w1 @ ?

SHRI JAGJIT SINGH ANAND:
“The hon. Minister had earlier assured
the House and he hsg repeated today
that he hag assured that the moment
the price rise is beyond Rs. 275 in
the retail, he will resort to controls.
Now, in this statement which he has
“abled, he has himself said that by
April itself, the wholesale price had
gone up to Rs, 280, From Rs. 248
to Rs. 280, you have ‘said. We are
in July. The firs; thing I would like
-t6 know from you is this. Why are
you dilly dallying? Why are you not
going back te thy controls which you

[ RAJYA SABHAY
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had assured? Secoadly, I would like
to know this. For instance, Assam
and West Bengal are suffering be-
cause they are far away from the
areas of production, But Delhi is also
suffering. U.P. and Punjab are just
next door. There gre so many sugar
mills,. Now, the hon. Minister is
coming forward in the House, fifteen
days after the question ijs tabled, and
says that within a day or two, he will
try to ease the situation. Does this
Government only wake up when it is
put on the mat in the House?

SHRI BHANU FRATAP SINGH: It
is not at all true. We woke up long
back, That js why, we reimposed
this system of releases and that is

why, prices have been kept in check. + .

Sir, I would like to plead through
you to the House that there is no
such a lot of difference between
Rs. 275 and Rs, 280.... (Interrup-
tions).

SHRI JAGJIT SINGH ANAND:
My question was . (Interrup-
tions).

SHRI BHANU PRATAP SINGH:
That too, as I have already pointed
out, is mainly due to these difficulties.

< (Interruptions)

SHRI JAGJIT SINGH ANAND:
The previous Government was wed-
ded to the millowners, The Govern-
ment is also weddedq to the tiraders
and profiteers.

SHRI N. P, CHENGALRAYA
NAIDU: I am sorry to inform that
the Government is not fair to the
agriculturists. They are not even
doing justice to the cane growers
now. The cane grower is given only
Rs. 100 per tonne, But actually, after
deductin  fransport charges, cutting
charges and loading charges, he gets
only about Rs. 75. Actually, the mil-
lion people are also selling at lower
rates. But the middlemen are
making profits. They are making
more money, Therefore, the Govern-
ment has the responsibility. They
must do something in this case. Now,
Sir, if they want to be fair, if they
want to do justice to the agriculturists
really, they must fix the minimum
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price at Rs. 150 per tonne for cane.
In the South, we have to pump out
water by electricity and cultivate. In
North India, they get river water.
Hence, our expenditure is more on
production. So, you should pay
Rs 150. Government should also ask
the millowners, the factories, to sell
at Rs. 225 .or so0. If any body sells at
less than Rs. 225, they must be taken
to task. The middlemen’s price and
the retail price should be Rs. 275,
Rs. 275 per kilo, If they fix the
price -for each, the sugar cane
price, the mill price, the middle-
man’s price and the retail price, there
+ would not be any trouble. If they are
not going to do this, they will get
into trouble.

SHRI BHANU PRATAP SINGH:
Government cannot perform a mira-
cle. I must make it very plain that
there has to be a relation between
the price paid to the cane growers
and the price the consumer has to
pay. It cannot be that while the far-
mers get Rs. 150 per tonne, the sugar
may be sold at Rs, 225, as he has put
it, If anybody can perform that mir-
acle, I would like to know how he
will do it. There ig a relationship.
You cannot have it both ways, a
higher price for the farmers and a
lower price for the consumers.

Of course, every care should be ex-
ercised that there is no profiteering
or such other things, but at the same
time, I cannot concede this point that,
well, the farmers can be paid at a
very high price and the consumers
can also be provided...

PROF. N. G. RANGA: Sir, I see the
yoint that neither my hon friend nor
any Government can perform a mira-
cle, but then we must have an as-
surance that farmers would be paid a
remunerative price, calculated minu-
tely in every possible manner, Remu-
nerative price has got to be paid to
the faimersg and tue Government must
have the necessary stamina to stand
up to this insistent and unreasonable
demand from the professionals, from
the consumers and others to
have low and uneconomical price

of sugar both for 1the cumdwucis,
for the factory owners, ag well
as the peasants. Therefore, may I
have a clear assurance from the Go-
vernment, that whatever might be
their fortunes so far as politics is
concerned, they would assure the far-
mer a remunerative price? Let them
calculate it and fix it and then assure
the farmer. Otherwise, if they were
to pamper to the needs of the consumer
alone, they would have to reconcile
themselves to pursuing an  anti-
peasant policy which would be anti~
national.

SHRI BHANU PRATAP SINGH:
Sir, I would be very happy to join
Prof. Ranga if he launched a cam-
paign in the country which made the
consumers to accept sugar at g higher
price. I will be happy even if he
makes his own party accept what he
has been arguing. It is no use run-
ning with the hare and chasing with
the hound. I would like 3 very clear
statement from your leader or even
from you on behalf of your Party
that you would accept higher price
for the consumers.

PROF. N. G, RANGA: We want -
remunerative Dprice. My leader as
well as my party stand by that.

SHRI AMARPROSAD CHAKRA-
BORTY: Sir, it is admitted by the
Minister that in Bengal and Assam
sugar is sold at a much higher price
than other places in India. I would
like to know- what steps he is going
to take or what assurance he is going
to give so that sugar price is brought
down to a level where the consumers
would not face any hardship in
future.

PROF. N, G. RANGA: But you
must care more for your rasgulla.

SHRI BHANU PRATAP SINGH: 1
have already admitted that in Assam
and North Eastern States the price
of sugar has gone up and we are try-
ing to take all possible steps but the
difficulty is transport. Only a month
ago we were faced with the question
whether we would be able to supply
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foodgrains {o these areas. Now the
foodgrains situation has slightly eased
and in the light of that situation, per-
haps the transportation of sugar will
be accelerated.

SHRI AMARPROSAD CHAKRA-
BORTY: That ic a very casual answer.

st waaw faer ¢ WA ST ¥
- gaT fon § B S W Samesar
W I|F AT A AAQI FH AT
F g § W DA I e w
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F s owiga v few ado ¥
Al FT GH RWY qgAT wwT W0
@ OE Sad Al oft ¥ w\ &
faa A T 9T WA« GAIAH®
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fo forwr a@y ¥ i &1 W a7
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WH I AW AW GEQ
a1 wfy otIE oAw &AW
20 Fgdl STHT AGEA FIET F ANAT
o | e femwl dw  far
w1 oAl gmy Aw e a 307
i ger gt 1 @ wfafom W
qAOTT ¥ GOFT TUF §9F gQ
g fx gwwr dweg fad | o A
wE W W G e dww @
THIT WG F@T & 1 A g A
FH § 1 SHT FTANT AW FT
1 mrw ot afenE § g W
g fF G L g ¥ I
3 9T §F HY GEEET W@ L

faeeht ¥ e X & sremfad grq

S
*42. =Y wew feg ¢t
o wte wif AgiT
gt frmio i smaw g
st gafw wdr @@ saw W
o Far %

(%) 71 ag @= & f& st@w
w ¥ w3 g5 wonfeai q A
Ml 1 W & fau foeet #@
giwm ¥ gz fewr @ HiT sRAA
fear @1, W)

(@) =fg g, @ < w@l
F AT W & AR @I T

g T FTEUEr & g ?
{[Demodnstration by refugees Hrom
Bangladesh in Deihi

*42. SHRI LAKHAN SINGH:}
DR. BHAI MAHAVIR:

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

tThe question was actually asked

on the floor of the House by Shri

Lakhan Singh.
$[ 1 English Translation,



